JULY 7, 1977 Payment of 25,000 S‘wf:s 140
’ Francs to Mrs. Manekqg Gandhi (CA)
12,40 hrs.
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PAPER LAID ON THE TABLE

NOTIFICATION UNDER MINES AND MINE-
RALS (REGULATION AND DEVELOPMENT)
AcT, 1957,

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK). I
beg to lay on the Table a copy of Noti-
fication No. S.O. 2120 (Hindi and
English versions) published in Gazette
of India dated the 25th June, 1977,
under sub-section (1) of section 28 of
the Mines and Minerals (Regulation
and Development) Act, 1957. [Placed
in Library. See No. LT-634/77].
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MR. SPEAKER: I have sent it tc
the Minister.
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12.41 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

PHOTOSTAT COPY OF A BANK DRAFT

REVEALING PAYMENT OF 25,000 Swiss

FRANCS TO MRS. MANEKA GANDHI BY
ORDER OF SHRI SANJAY GANDHI

SHRI HARI VISHNU KAMATH
(Hoshangabad): Sir, I call the atten-
tion of the Minister of Finance and
Revenue and Banking to the following
matter of urgent public importance:

“Photostat copy published in the
Statesman dated the 6th July, 1977
of a Bank Draft on the Cantonal
Bank, Berne (Switzerland) revealing
payment of 25,000 Swiss Francs to





